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FT.AT. 1962(31).— Fra T TLHT, TP TATHNT ATATHIAT 934 5(234 % &1 ¥<) (B =a/ o
THT 3h ATATIH FFT AT g) Fl AT3F T IT-GTT (1) T T&T TRAT T TART FLd g0, Tg THTETT
B S & TETq % AgRTg TS % QAT Srer % qIeht SASU/AT0T T AT 6647 § %o Yohel-¢
FACU(TAHA-HAST e S ) HHT. 309+¥30 T FHT.3¥0+Y 0 TFEST TF TleaaTdT qFe=
(TN R A/ AT USg ATTST T FAT) AALEAT, T T TATAT F AT TATSA o (70 g 7 srafera
& ToreeRT |Ter AT 1= ST | [T A7 &, VR S T SIS F o6 SAq ST ol T Feadl g |

Tl T =AT<h, ST g9 # Raag g, 36 AT o grer3T i IT-412T (1) F TefiT q@ich T %
forT Tt S 3 ST U TSI § TH ATEREAT o TR A g 8 T 3 % Faw st oty geahe
T TR |

UHT TF AT TeqH TR, STd SUMSegITah SHITET #. % AR oregr dramr #7
rfea =0 7 B ST i SEd saE sy el B S s e wfeer, srafkear
FrfRTa = | 47 T fafer Seamt a0 G ST T STaEe &917 SiY UHT Serdr &l gaaTs & T a1 UET

2789 G1/2026 @)
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ST ST e o T, I1S s 21, o0 aerm Irfemy siaeas THe, aer g7 AT a¥ si<rdl &l Td
T TR AT AT L TR |

I sAferfea &t a3 1 it IT-4TRT (2) F Tef werw wrfersTe grer Rt A e oft straer sifaw
g |

TH STTERAAT o AT AT ATAT I 6 TG ST A= AT TEH TR o Ih FIATAT H ITASE
& oY 3T [Raas SARRAT T HLreAr foham ST aaar 2 |

ALLA

TERTY T7 % ALY TTH T TSN %, ¢ § ool § ST Ferew e & T ST agiasl 7
STreAaTAT JFer 6., 30 9+¥30 T 3¥o+3u o R T AaTS 3¢.¢30 T T sroier it Sy aTett
HIAAT TRT TAAT GLAAT Al S FT "ferd feawor,

TS T ATH: HZTAY Srer &1 AT /AT

EALED ER MRS A FT &R || FR At TFlad | G F7 asa &7 dTHA

W (BT THTE) (FF)

1 2 3 4 5 6

AT T ATH: HASIT
UEEIEI:HETCCIE)
1 128 IGELl URE LT 0.05 (F%aT ) 0.05
e 7 A RAwart
2 340 BELl FT 0.10125 (%X ) 0.10125
T T ATH: WSS §
3 235 BELl Ffr 0.03 (%X ) 0.03
4 244 fasft Ffr 0.2 (FFIT) 0.2
T T ATH: ST G
5 1 IGEl FO 0.0161 (3% ) 0.0161
6 13 EEl F 0.0224 (ZF7T ) 0.0224
7 14 BEl FfT 0.1732 (3F47) 0.1732
8 15 EEl F 0.0072 (ZF7T) 0.0072
9 2 IGEl FO 0.0429 (F%7) 0.0429
10 20 [REl Fo 0.2708 (247 0.2708
e T AT gAATAT
11 1076 IGELl F 0.0368 (27 ) 0.0368
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HILT T TSIA . AHTYTL

12 1077 F 0.0289 (F#7 ) 0.0289
13 1107 FO 0.0314 (ZF47 ) 0.0314
14 1108 FO 0.0144 (FFaT) 0.0144
15 1109 FO 0.0088 (ZFaY ) 0.0088
16 1110 F 0.0555 (%47 ) 0.0555
17 1111 F 0.037 (3%7) 0.037
18 1112 FO 0.0082 (ZF47 ) 0.0082
19 1113 Fo 0.0082 (Z#47 ) 0.0082
20 1114 FiO 0.0117 (B%F4% ) 0.0117
21 1116 FO 0.0631 (47 ) 0.0631
22 1117 Fo 0.006 (%7 ) 0.006
23 1124 FiO 0.0083 (ZF4T ) 0.0083
24 1125 Fo 0.0088 (%47 ) 0.0088
25 1126 FO 0.0044 (ZF47 ) 0.0044
26 1127 FiO 0.0175 (ZF47 ) 0.0175
27 1128 F 0.0538 (F#a7 ) 0.0538
28 1377 FiO 0.2062 (ZFIT ) 0.2062
29 1378 FO 0.2939 (ZF47 ) 0.2939
30 1495 FiO 0.0197 (Z%F47 ) 0.0197
31 1496 FiO 0.5782 (247 ) 0.5782
32 1497 FO 0.4462 (TFTT) 0.4462
33 1552 FO 0.0791 (37 ) 0.0791
34 1553 FO 0.018 (Fa¥) 0.018
35 663 FO 0.0687 (2%47 ) 0.0687
36 665 FO 0.1178 (3% ) 0.1178
37 671 F 0.1556 (247 ) 0.1556
38 823 FO 0.0883 (%47 ) 0.0883
39 826 FO 0.0118 (4% ) 0.0118
40 827 FO 0.0474 (FFAT) 0.0474
41 832 FO 0.0129 (FFaT) 0.0129
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42 845 IGELl F 0.0614 (377 ) 0.0614
43 851 BEil i 0.2013 (FFaX) 0.2013
AT T ATH: AT
T T ATH: ARAS
44 151 IBELl F 0.1058 (F#a7 ) 0.1058
45 252 IGEl F 0.7734 (37 ) 0.7734
46 265 BEil i 0.1186 (FF7X) 0.1186
47 267 BEil T 0.02 (Z%a7) 0.02
48 307 BE(l T 0.0642 (FFaT) 0.0642
UEEIKIEATCECE]
49 325 EEi Fo 0.2 (FTT) 0.2
50 489 BE(l T 0.0203 (FFaX) 0.0203
51 490 REL Ffr 0.0599 (FF7¥ ) 0.0599
52 491 BE(l T 0.0948 (FFaT) 0.0948
53 492 BE(l T 0.0417 (FFaT) 0.0417
54 50 IGELl F 0.0125 (F%47 ) 0.0125
55 553 BE(l T 0.0385 (FFa¥) 0.0385
UIEKEIK IR HCSIC]
56 786 BE(l T 0.0134 (FFaT) 0.0134
UIEENK 1E: A FC |
57 266 BREL Ffr 0.0002 (ZFeaT ) 0.0002
Total 5.28645

[T, 5. RO/MUM/NH(0)/2023-24/61/3A]

g T, AT



[$TRT [I—&uE 3(ii)] T T TSI © T 5

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 20th April, 2026

S.0. 1962(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for Building
Rehabilitation, Upgradation, Widening of existing Highway 160, 2/4-laning with Paved shoulder, in the stretch
of land, from NH-160 Package I, Starting from Village Phaltan at the Junction of Phaltan-Baramati Road Km
301+430 To Dahiwadi Km 340+250 in the Tahsil Man, District Satara in the state of Maharashtra, hereby
declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, raise objections to the use of such land for the aforesaid purpose under sub-section(1)
of section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, the Dy. Collector Land Acquisition
No.21.Satara.District.Satara in writing and shall set out the grounds thereof and the Competent Authority shall give
the objector an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such
objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
Allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be covered under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structure falling within the stretch of land from
NH-160 Package-1 Phaltan Km.301+430 to Km.340+250 Dahiwadi District Satara in the state of Maharashtra.

|State: MAHARASHTRA ||District: Satara |
SI. No. Survey/Plot Type of Land Nature of Area Area
Number Land (in Local Unit) (in Hectares)

L 1 | 2 | 3 [ 5 | 6 |

|Ta|uk: Phaltan |
Village: Zirapwadi |

1 128 Private Non- 0.05 (Hectare ) 0.05
Agriculture

|Vi||age: Tirakwadi |

|2 ||340 ||Private ||Agricu|ture || 0.10125 (Hectare )|| 0.10125|
Village: Bhadali Bk. |
|3 ||235 ||Private ||Agricu|ture || 0.03 (Hectare )|| 0.03|
|4 ||244 ||Private ||Agricu|ture || 0.2 (Hectare )|| 0.2|
[Village: Bhadali Kh. |
|5 ||l ”Private ||Agricu|ture || 0.0161 (Hectare )|| 0.0161|
|6 ||13 ”Private ||Agricu|ture || 0.0224 (Hectare )|| 0.0224|
|7 ||l4 ||Private ||Agricu|ture || 0.1732 (Hectare )|| 0.1732|
|8 ||15 ||Private ||Agricu|ture || 0.0072 (Hectare )|| 0.0072|
|9 ||2 ||Private ||Agricu|ture || 0.0429 (Hectare )|| 0.0429|

10 20 Private Agriculture 0.2708 (Hectare) 0.2708
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Village: Dudhebavi

111 ||1076 ||Private ||Agriculture || 0.0368 (Hectare )| 0.0368|
12 ||l1077 ||Private lAgriculture || 0.0289 (Hectare )| 0.0289)|
13 ||l1107 ||Private |Agriculture || 0.0314 (Hectare )| 0.0314]
|14 ||1108 ||Private |Agriculture || 0.0144 (Hectare || 0.0144]
|15 ||l1109 ||Private |Agriculture || 0.0088 (Hectare )| 0.0088|
16 1110 ||Private lAgriculture || 0.0555 (Hectare )| 0.0555|
[17 1111 ||Private ||Agriculture || 0.037 (Hectare )| 0.037|
|18 1112 ||Private lAgriculture || 0.0082 (Hectare )| 0.0082]
19 1113 ||Private lAgriculture || 0.0082 (Hectare )| 0.0082|
|20 ||1ll4 ||Private ||Agricu|ture || 0.0117 (Hectare )|| 0.0117|
21 1116 |[Private |Agriculture || 0.0631 (Hectare )| 0.0631]
22 1117 ||Private lAgricutture || 0.006 (Hectare )| 0.006|
|23 ||1124 ||Private ||Agricu|ture || 0.0083 (Hectare )|| 0.0083|
24 ||l1125 |[Private |Agriculture || 0.0088 (Hectare )| 0.0088|
|25 |l1126 ||Private |lAgriculture || 0.0044 (Hectare )| 0.0044|
|26 ||1127 ||Private ||Agricu|ture || 0.0175 (Hectare )|| 0.0175|
27 1128 |[Private |Agriculture || 0.0538 (Hectare )| 0.0538|
|28 |[1377 ||Private |lAgriculture || 0.2062 (Hectare )| 0.2062)
|29 ||1378 ||Private ||Agricu|ture || 0.2939 (Hectare )|| O.2939|
30 ||1495 |[Private |Agriculture || 0.0197 (Hectare )| 0.0197|
31 |[1496 ||Private |lAgriculture || 0.5782 (Hectare )| 0.5782)
|32 ||l497 ||Private ||Agricu|ture || 0.4462 (Hectare )|| 0.4462|
33 ||1552 |[Private |Agriculture || 0.0791 (Hectare )| 0.0791]
34 ||l1553 ||Private lAgriculture || 0.018 (Hectare )| 0.018]
|35 ||663 ||Private ||Agricu|ture || 0.0687 (Hectare )|| 0.0687|
36 |l665 |[Private |Agriculture || 0.1178 (Hectare )| 0.1178|
37 |71 ||Private |Agriculture || 0.1556 (Hectare )| 0.1556)
|38 ||823 ||Private ||Agricu|ture || 0.0883 (Hectare )|| 0.0883|
39 |l826 |[Private |Agriculture || 0.0118 (Hectare )| 0.0118|
40 827 ||Private |lAgriculture || 0.0474 (Hectare )| 0.0474|
|41 ||832 ||Private ||Agricu|ture || 0.0129 (Hectare )|| 0.0129|
42 |l845 |[Private |Agriculture || 0.0614 (Hectare )| 0.0614]
43 |l851 ||Private |Agriculture || 0.2013 (Hectare )| 0.2013|
|Taluk: Man |
|Vi||age: Mogarale |
l44 151 ||Private |lAgricutture || 0.1058 (Hectare )| 0.1058|
|45 ||252 ||Private ||Agricu|ture || 0.7734 (Hectare )|| 0.7734|
l46 ||265 |[Private |Agriculture || 0.1186 (Hectare )| 0.1186|
|47 ||267 ||Private ||Agricu|ture || 0.02 (Hectare )|| 0.02|
|48 ||307 ||Private ||Agricu|ture || 0.0642 (Hectare )|| 0.0642|
|Vi||age: Bijavadi |
|49 ||325 ||Private ||Agricu|ture || 0.2 (Hectare )|| 0.2|
|50 ||489 ||Private ||Agricu|ture || 0.0203 (Hectare )|| 0.0203|
|51 11490 ||Private lAgricutture || 0.0599 (Hectare )| 0.0599)
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|52 ||491 ||Private ||Agricu|ture || 0.0948 (Hectare )|| 0.0948|
|53 ||492 ||Private |Agriculture || 0.0417 (Hectare )| 0.0417|
|54 |50 ||Private [Agriculture || 0.0125 (Hectare )| 0.0125|
|55 |l553 ||Private lAgriculture || 0.0385 (Hectare )| 0.0385|
Village: Wadgaon |
|56 ||786 ||Private |Agriculture || 0.0134 (Hectare )| 0.0134]
IVillage: Dahiwadi |
|57 ||266 ||Private ||Agriculture || 0.0002 (Hectare )| 0.0002|
| Total|| 5.28645)|

[F. No. RO/MUM/NH(0)/2023-24/61/3A]
SHAIKH AMINKHAN, Director
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